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__ iD frelcbt .... 01 c .•. 
BoUlld Car,o 

"lit. SIIrf B.. S. Puuley: WUJ the 
Minister of TraDspori be pleased to 
lllate: 

(a) whether It is • taet that the 
U.S. shippers have decided to Increase 
the freight rates on car,oel movln, to 
U.S. ports by 7.5 per cent with dect 
from October. I1N15; and 

(b) If .... whether this will akt 
_ export promotion prorramme? 

TIle IIIiaIIter of TruIIIport (SM! _ 

a.Jaadlll'): (a) The questioner appa-
rently refers not to shippen but to 
IIhlpownen who are serving the trade 
from India to U .SA. It II a feet that 
Ibese lIhipowners have recently de-
cided to Increase the freight rates on 
cargoes moving to U.S. ports by 7.S 
per cent In respect of shipments from 
Caleutta and Ealt Coast of India with 
el!ect from 11 th October. 19811 and by 
10 per cent In respect of shipment from 
w_ Coast. 

fb) '!be extent to whICh thea iD-
__ wll1 &fleet our export promo-
..... procramme ha. :ret to be ___ A 

representative of the Ministry of 
Transport will be discussing this mat-
ter with the American Conferenc. 
shortly. 

SklDUDed MUk Powder 

·SIS. Shrl Sarendra Pal Sln,h: WIl\ 
the Minister of Food Bad AcrIoaltare 
be pleased to state: 

(a) whether any enquiry ha~ been 
made to ascertain the caUBeS whlcb 
rendered 11.86 metric tonnes of Skim-
med milk powder belonginll to the 
Delhi Milk Scheme unlit for human 
or animal consumption and CQ.DIIt-
quentiy had to be destroyed; 

(b) it sO. the results thereof; 

(c) whether the responsibility for 
allowing the milk powder to be de-
teriorated has been Jlxed; and 

(d) if so. whether any aetlon hal 
been taken or i. proposed to be taken 
allainst the person. concerned? 

The Minister of Food and ___ • 
tare (Sbr! C. SabrallllUlllIIII): (a) 

Ilnd (b). Yea. Sir. The milk powder 
in qu .... tion consisted of burnt chip-
pings and solid ro:Is some time obtalu-
ed in the prace.. of production al 
milk powder and there il nothlnr u .... 
common about It. There has been no 
lapse on the part of anybody for the 
production of this powder. 

(c) and (d). Do not artae. 

E,,-Faetary PrJee of la,... 

·Sl.. Sbrl D. B. Bqa: WIU IiIw 
Minister of Food and AlrIe.ltare be 
pleased to atate: 

(.) whether It ia a fact tha, the 
maximum ex-factory price of "",Br 
announeed by Government In the 
Gazette of India dated the 8th Au,ust, 
1965 .. based on the cost of produc-
tion in the respective rellionl; 

(b) if 10. the cost of produc:llon 
I\IC8r In each re,ion; and 

(e) the prollt per Maund of IUPI" 
allowed to the Induatry whUe asm. 
the price for each re&!ClD7 
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The Mlnlater of Food uuI Aerleal. 
...... (Shri C. Subramaalam) : (a) 
Yes, Sir. The notllled prices are bas· 
ed On the estimated ODlt of produc-
tion. 

(b) The estimated calculated costs 
are nearly the same as the prices noU-
lied on 6th August, 1965. A copy of 
the notification il laid on the Table 
of the House. [Placed In Libra.". 
See No. LT-4844165]. 

(c) The Tariff Commission Cosl 
Schedules do not separately provide 
lor profit margins. These Sch .. duies 
provide for n 12 per cent return all 
capital employed and the ssme is in· 
eluded in the notified prices. 
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FamlDe ill BajaaQum 

·SI8. Shri Shiv Charaa Mathur: 
Will the Minister of Food aud Api-
culture be pleased to state: 

(a) whether it is a fact that Raj_ 
than State is in the grip of Rcute 
famine due to the reported failure or 
Kharif crops in many districts; 

(b) whether it i. also a fact that 
the Chief Minister of the State bu 
requested for a .ubstantiai help from 
the Central Government; 

(c) if so, the detaUs thereof; and 

(d) Government'. reaction thereto? 

The Mlulolier of FOOd uuI AIrlcaJ-
ture (Shri C. Subramaalam): (a) 
No such report has come from t_ 
State Government. However certaiD 
areas in the State have been declared 
as scarcity-affected areas. 

(b) to (d). The Chief Minister III 
Raj.sthan had requelled for allot.-
ment of 10.000 tonne. of wbeat for 
August, 1965 in addition to their quollt 
of 5.000 tonnes, and, fllllini that, .... 
allotment of 15,000 tonne. of wheat IA 
September, 1965. For the month of 
September, 19O5, a quota of 10,000 
lonne. of wheat haa been allotted to 
Rajasthan State from the Central 
Stocks. This i. In addition 10 supply 
of about 1,000 tormes u( imported 
wheat per month to the roller flour 
mills in the State. 

A loan of as. 110 lakhs was aim-
sBnctloned to the Government of 
Rajasthan on 12th April, 1965, towards 
tho expenditure Incurred on rellef ia 




